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T fRan e 2 % dere ufa § affa fesiee st ELECTRONIC NOSE FOR ODOR DETECTION

AND ANALYSIS & @&fya 8, @l Gefieeeor, 9off  10-05 & 1.DR. V. VIJAYA BASKAR 2. DR. A.
ANDERSON 3.DR. P. SURESH KUMAR 4.DR.M. KAVINO 5.MS. R. PRIYADHARSHINI
6.MS. BANUPRIYA M 7.MR. MADADI SHIVA RAM 8.MR. JELDI EMMANUEL ANDREW

DEV & M # IWgwm d& o e # & fon ™ 8l

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 10-05 in respect of the application of such
design to ELECTRONIC NOSE FOR ODOR DETECTION AND ANALYSIS in the name of
1.DR. V. VIJAYA BASKAR 2. DR. A. ANDERSON 3.DR. P. SURESH KUMAR 4.DR.M.
KAVINO 5.MS. R. PRIYADHARSHINI 6.MS. BANUPRIYA M 7.MR. MADADI SHIVA RAM
8.MR. JELDI EMMANUEL ANDREW DEV.

fesee afyfem, 2000 F feome W, 2001 & JdN TEam & FFH H|
In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




